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conditiong in the Institute, The Review
Committee has made certain good
suggestions. The Empowered Committee
hag taken those into consideration., The
Goveroment is very seriously thinking of
implementing those things g0 gs to further
uplift the image.

Recommendations of Sikri Commitlee
Safety Organisstions

~ *714. SHRI N, K SHEJWALKAR:
Will the Minister of RATLWAWS be
pleased to state:

(a) whether it is a fact that the Rail-
wayg Accident Enquiry Committee 1978
headed by Justice Sikri had recommended
-that the Safety Organisations ghould be
manned by Officery; from five major
departments namely, Civil Engineering,
Mechanical Engineering, Operating,
Signal! and Telecommunication Engineer-
ing and Electrical Engineering, who are
mainly concerned with safety of trains;

(b) whether it is also a fact that no
Officer © from departments other than
Operating are heading Safety Organisa-
tions in Zonal Railway Headquartes and
Divisional Headquarters; and

(c) if so, the reasons why thig re-
commendation has not been implemented
on the Zonal Railwayg despite its need
being accepted by the Minister of Rail-
ways while constituting two Super Safety
Teams recently?

THE DUPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAILLI-
KARJUN): (a) to (c). A statement is
laid on the Tahle of the Sabha.

Statement
(a) and (b). Yes, Sir.

(c) The Safety Organisation continues
to be headed by an  officer from the
Operating Department because gafety is
an integral part of Railway operation and
the Safety Organisation within the
Operating Department helps in effective
preventive measures coming into opera-
tion as soon a3 mecessary. Of course all
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departments of the Railwayg are equally
concerned with ensoring safe operating
and maintenance practices: the Operating
Department is responsible for coordinat-
ing the efforty towardg greater safety.

Two high level multi-disciplinary Safely
Teams have been constitued recently to
study whether any lacunae exist in opera-
tion and maintenance. highlighting that
safety is a total effort on the Raiiways.
The constiuttion of these Teams has no
bearing on the question of the Safety
Organisation being headed by an Operat-
ing Officer,

SHRI N. K. SHEIWALKAR: The
statement which has been laid on the
Table of the House i misleading. It is
neither here nor there. Actually, my
specific question was whether the recom-
mendations of (he Sikri Committee have
been followed or pot, Even inspite of
the fact that the hon, Minister was pleased
to say that it should be followed, the
reply does not say that it hay been
followed. On the other hand it speaks
of something else. This is actually com-
plete defiance or rather ignoring the re-
commendationg of the Sikri Committee.

I draw the attention of the hon.
Minpister to para 413 at page 67 of this
Report. My charge is that in the zeal
of showing more goods haulage, all the
safety rules are being igmored. This is
what I want to submit. Therefore, 1
want o say that the Report of this Com-
mittee has been deliberately ignored,

The wagong which have been carrying
load were over-loaded by nearly 10 to
20 per cent. The specific proposal of
the Committee was that it ghould mot be
so done.

In this paragraph it has been said that:

“Our scrutiny of the weighment re-
gister pertaining to Andal Yard on
Eastern Railway revealed thay a very
Jarge number of box wagons were over-
loaded with coal. In some box rakes
out of 30 boxes, 28 (o 29 boxes were
over-loaded pgenerally to the extent of
6 to 12 tonnes, with maximum going
upto 15.7 tonnes.”

You can see what is the percentage?



-

25 Oral Answers

This is actually damaging not only the
spring but the axle bearing and it causes
accident. At Jalarpet accident was

caused because axle was not checked.

Another instruction given wag that after
800 kilometre there should be examina-
tion of the train. It was pot done, Now
instructiods have been issued that end
to end examination should be done. For
instance, if any train starts from Baroda
and it goes to Jammu, irrespective of
whatever distance it has travelled there
will not be apny checking anywhere.
That is why accident has been caused in
Jammu. 15 wagons burnt., At Jalarpet
also....

MR_ SPEAKER: Please put the ques-
tion,

SHRI N, K, SHEJTWALKAR: I am
putting. This is very important. My
whole emphasig is that they have been
igndring deliberately all the important
instructions given in that Report.

Regarding the accident at Jalarpet, it
wag said in a report:

“ ...having a few wagons with
broken springs but which continued to
run forward without attention by the
train examining staff and came (o grief
at Danishpet on Palghat division, result-
ing in an  estimated losg of Rs. 8.59
lakhs to railway assets”
whole

Not only that, it blocked the

traffic for 36 hours.

What I want to say is that no specific
teply has been given, Again, the Chair-
man is giving a false statement. He has
_hcen making & statement that he has
Issued certain instructions that after every
800 kms. it should be examined, On the
other hand, “instructions” are, g0 on
Overloading,

i MR, SPEAER: pPlease put your ques-
ion,

S.HRI N. K. SHEJWALKAR: What
action do you propose to take against
th?so things? What for the Sikri Com-
mittes has been appointed?
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MR, SPEAKER: All rght. You
have put the question. Let him answer
now.

SHRI MALLIKARJUN: Off and on,
the august House has been informed of
the Government’s concern about the
accidents, and the safety measures which
have been taken. Now, the specific
question put by the hon, Member is re-
garding the recommendation of the Sikri
Committee and the non-implementation
thereof.

In 1962, when the Kunzru Committee
was appointed, it is the Kunzru Com-
mittee which had given the recommenda-
tion regarding the safety organisation that
the Operating Department should head
the safety organisation because Safety is
an integal part of operation,

SHRI N. K. SHEJWALKAR: T have
pot put that question in the first part,
The first part is, not following the in-
stiructions of safety. The second part is
regarding the  personnel. Actually,
examining is not done as suggested by
the gaid Committee.

THE MINISTER OF RAILWAYS
(SHRI P. C. SFTHI): The main ques-
tion ig regarding the composition of the
head of the Safely Department. That we
have replied in the answer, which has
been given in the statement,

However, as regards the overloading
of wagons, I must calegorically say that
overloading is only to the tune of 2
tonnes, which is coming on since the
British days. Once it was tried up to 5
tonnes, but that has been completely left

over, Now, we are not overloading more
than 2 tonnes. To that extent, care has
been taken.

As far ag end-to-end examination of
the trains is concerned, it does not mean
that in between if gear box or axles or
springs are found broken, they are mot
changed. If there are such things in a
wagon, then hat particular wagon is dis-
connected.

. (Interruptions)

SHRI N. K. SHEJWALKAR: Sir,
regarding the personnel also, what I am
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submitting again is that the reply is mis-
leading. There was a gpecific recom-
mendation by the Committee that it
should be manned by personnel of all the
Departments. It is on page 74, para
4,52,

“The concepy of the safely organisa-
tton as a service organisation can best
be served by inducting into it officers
from any of the major Departments,
namely, Opcrating, Civil Engineering.
Mecchanical Engineering, Signal and
Telecommunication Engineering and
Electric Traction Engineering Depart-
ments, who are mainly concerned with
safety in train operations.” -

That is, anybody can head the safety
organisation, That is a different thing,
Jut the question is about manning the
Department, It is seen that manning is
onty done by the officials from the Opera-
tion side. You know what is the cause
of ithe Agra jccident? The specific rule
of anti-telescopic  marshalling  has oot
been followed. They have to put one
luggage Dbogie immediately after the
engine and the other one at the end.
They have not done that, That wag the
mistake of thy operating staff. Who will
point out the mistake because the whole
staff of the Safety Organisation is headed
by the Operating officers. The truth will
never come out. That is the difficuliy.
That is why the report is there. Why
has the report not been followed? The
hon, Minister hag been pleased to observe
that the Zonal railways will follow the
recommendation of this report, They
are not following that. Why?

SHRI MALLIKARJUN: Thig is what
I have earlier informed the House. The
recommendation of the Sikri Committee
wag that apart from the Operating
Department, the officers from the depart-
ments of Civii Engineering, Mechanical
Engineering, Signal and Telecommunica-
tion Enginecring and Electrical Engineer-
ing can also head the Safey Organisation.
Thig was the recommendation of the
Sikri Committee. What the hon. Member
has read out is the same thing. 1n 1962,
the Kuvnzru Committee had recommend-
ed that the Safety Organisation should be
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headed by the personnel from the Operat-
ing Department. Later, in 1968, the
Wanchoo Committee had taken thig also
into account....

SHRI N, K. SHEIWALKAR: 1 have
not asked all that. What about this re-
port? I am quoting the report.

SHRI NARAYAN CHOUBEY. Is he
accepting the recommendations or not?

SHRI MALLIKARJUN: This 1e-
commendation has mnot been accepted
because of the facy they are also part
and parcel and responsible for the main-
tenance and safety and, for overall opera-
tion, the Operating Officer will be the
head of the Safety Organisation,
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SHRI P. C. SETHI: As far as the
accidents are concerned, it is mnot tho
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Superintendent of Safety who is holding
the inquiry. It is the Commissioner who
is not even under the Railway Depart-
ment who holds the inquiry. Therefore,
it ig not correct to say that the Safety
Operating Department is also holding
inquiries.

As far as the Agra accident is con-
cerned—Mr. Shejwalkar mentioned it and
now Mr, Vajpayee also mentioned it—
while saying that, prima facie, it appears,
that the driver overshot the signal, but
ut the same time, as far as the marshalling
of this particular train was concerned, the
Marshalling Yard person who was
responsible for the wrong marshalling of
the train has also been suspended,
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Enquiry and Reservation Offices

*717. SHRI R. N. RAKESH: Will
the Minister of RAILWAYS be pleased to
state;

(a) whether it is a fact that the Railway
RBoard has issuad @ directive to all the
Railways to man the Enquiry and Rescrva-
tion posts by female candidates;

ib) if so, the reasons thereof;

{c) whether the Northern Railway has

w «pproached the Railway Board to recon-

r and (b).

sider their decision on the basis of ex-
perience; and

(d) if so, whether Government propose
to reconsider the directive?

THEDEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS JAND
DEPARTMENT OF PARLIAMENTAR
AFFAIRS (SHRI MALLIKARJUN): ()
With a view to improving effi-
viency and root out malpractices in reser-
vation offices, instructions were issued in

31978 to the Ranlway administrations that

the posts of Enquiry and Reservation
Clerks in the reservation offices located in
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the four Metropolitan cities
Delhi, Madras and Calcutta
manned only by women.

Bombay,
should be

(c) Yes, Sir.

(d) The matter is under comnsideration.
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